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07.08.2017 — C.P. (IB) No. 302 / KB / 2017 Laxmi Narayan Shaw —
Versus- Balaji Paper & Newsprint Pvt. Ltd.

ORDER

Ld. Lawyers on behalf of the Operational Creditor as well as Corporate
Debtor are present.

Both side argued the matter at length, Operational Creditor desired to file

his reply hence prayed time, heard prayer is allowed.

Fixed on 09" of August, 2017.

(MANORAMA KUMARI)
MEMBER (J)



